PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary

Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BHUVANAHITA PRIVATE LIMITED

1.| Name of Corporate Person BHUVANAHITA PRIVATE LIMITED

2.| Date of Incorporation of Corporate Person 18/03/2014

3. | Authority Under Which Corporate Person Is Registrar of Companies, Hyderabad
Incorporated

4.| Corporate Identity Number of Corporate Person U85500TG2014PTC093562

5.| Address of the Registered office of Corporate Unit # 4B, 4th Floor, Plot # 98 & 99,
Person Lumbini Layout Spaces & More

Business Park @ Gachibowli #
2,Gachibowli, Hyderabad, Seri
Lingampally, Telangana, India, 500032

6. | Liquidation Commencement Date of Corporate 20/07/2026
Person
7.| Name, Address, Email Address, Telephone Number Jaipal Reddy Naidi IBBI Regn. No.
and the Registration Number of the Liquidator IBBI/IPA-002/IPN01167/2021-
2022/13905 AFA Number:

AA2/13905/02/311226/204007 (Valid till
31-12-2026) FLAT NO. 401, PLOT NO.
474, JAYAKESAVAAVENUE, ROAD
NO. 10, KAKATIYA HILLS,
MADHAPUR, 500081, HYDERABAD

8.| Last Date for Submission of Claims 19/08/2026

Notice is hereby given that the Bhuvanahita Private Limited has commenced voluntary liquidation

on 20th July 2026.

The stake holders of Bhuvanahita Private Limited are hereby called upon to submit proof of their

claims on or before19th August 2026 to the liquid at or at the address mentioned against item 7.

All stakeholders may submit the proof of claims in person, bypost or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date:22nd July 2026 Jaipal Reddy Naidi,

Place: Hyderabad Liquidator of BHUVANAHITA PRIVATE LIMITED
Regn. No.IBBI/IPA-002/IPN01167/2021-2022/13905
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